/ Fact Finding Committee report in the matter of OA No. 248 EZOZ"I[CZ] Sunil
Kumar Saini V/s Regional Officer, Jaipur (North), Rajasthan State Pollution

Control Board & Ors. as per the directions of Hon’ble NGT, Central Zone
Bench, Bhopal

Background

In the case filed by Sunil Kumar Saini V/sRegional Officer, Jaipur (North), Rajasthan

State Pollution Control Board & Ors. before the Hon’ble National Green Tribunal,

Central Zone Bench, Bhopal, the applicant Sh. Sunil Kumar Saini has raised the issue

as under: -

1. That M/s Govind Engineering and M/s Shankar Engineering Works are running
factories in the residential area namely Mahadev Nagar, Harmada, Jaipur
Rajasthan where the applicant is residing with his family.The said factories are
engaged in engineering services, operating CNC machines to manufacture spare
parts for heavy duty vehicles such as Trucks and Tractors at their factory. 1t is
alleged that in this factory labourers work round the clock engaging in heavy
metal beating and moulding and unload materials from the trucks day and night
which causes serious disturbances to the residents of the area; Severe
disturbances at odd hours due to movement of heavy transport vehicles. It is
alleged that there is persistent noise pollution during odd hours severely
impacting the sleep of the people residing in the surrounding area.

2. That Scrap iron from this unit is often laid unattended on the road; trucks are
often seen parked in the streets posing significant safety hazards; children are
unable to play outside and senior citizens are also restricted from moving freely
in the area. It is also alleged that M/s Tanuj Industries has also engaged in
recycling in plastic waste and during the process of recycling, huge amount of
water is used and the untreated water from the said factory is discharged on the
road or adjoining agricultural fields thereby degrading the nearby agricultural
land. It is alleged that the water discharge from the factory after treatment of
plastic materials, containing plastic molecules, contaminates the ground water,

agricultural land.
3. That micro dust particles emitted from the factory operated in the name of M/s

Govind Engineering, M/s Shankar Engineering Works and M/s Tanuj Industries
accumulates all foods, water and various services within the houses of the
applicants and other residents living in the surrounding areas posing a serious
health risk through inhalation and ingestion of these particles léading to
respiratory issues, allergic reactions and other health complications.

Order

Hon’ble NGT Central Bench, Bhopalpassed an order dated 26.11.2024 which inter

M alia says as under:
</ ,%M,‘ﬁ o
A\

2
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“

~10. Considering the allegations made, we deem it appropriate to constitute a
Fact Finding Committee comprising of the following members: -

i) The District Collector, Jaipur, Rajasthan or his representative not below
the rank of Additional District Magistrate: and

Senior Scientist, Rajasthan State Pollution Control Board.

11. The committee shall visit the industrial site of Respondent Nos. 2,3and 4

and submit its Fact Finding Report on affidavit within four weeks with
reference to the allegations made in the Original Application.

ii)

12.1f violations are found, the committee shall recommend remedia| measures
as well as the action proposed to be taken against the violators.

13.The District Collector, Jaipur, Rajasthan shall be the Nodal Office for all
logistic purposes as well as for filing the Joint Committee report on
Affidavit.”

Fact FindingCommittee

Fact Finding committee has been constituted in compliance ofHon’ble NGT,
Central Zone Bench, Bhopal’s orderdated 26.11.2024. Copy of letter dated
06.12.2024 of RSPCB and letter dated 12.12.2024 of District Collector, Jaipur

are enclosed and collectively marked as Annexure-1. Representatives of Fact
Finding Committee are as under:

(i) Sh. Mukesh Kumar Moond, Additional District Magistrate, Jaipur
(North), District Collector, Jaipur.

(i) Smt. Shweta Gupta, Senior Scientific Officer, RSPCB, Jaipur.

Field Visit

The following persons conducted field visit on dated 08.01.2025:

(i) Sh. Mukesh Kumar Moond, Additional District Magistrate, Jaipur
(North), District Collector, Jaipur.

(i) Smt. Shweta Gupta, Senior Scientific Officer, RSPCB, Jaipur.

(ili)  Sh. Niranjan Atal, Junior Scientific Officer, Regional Office, RSPCB,
Jaipur(North).

(iv)

Sh. Narendra Yadav, Junior Scientific Officer, Regional Office, RSPCB,
Jaipur(North).

Observations

During field visit and on perusal of records, it was observed: -

(i)

The location of Appellant and Respondent no. 2, 3 & 4 was visited by
the committee in presence of appellant and it was observed that M/s
Shri Govind Engineering, M/s Shankar Engineering Works and M/s
Tanuj Industries are running in the residential area namely Mahadev
Nagar, Harmada, Jaipur Rajasthan which is located on agricultural land.
Photocopy of Jamabandi are enclosed and marked as Annexure-2.The
said factories are engaged in engineering services like heavy metal
beating, moulding, cutting, sanding, knurling, drilling, deformation,

&C’*’/&o\\oo
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facing, threading and turning through lathe machi il i
and CNC machines.All the industrial units arzesj d”"l""g machlﬂﬁ
agricultural land without land conversion by ja‘runmg e
Authority, whereas, two out of these units a ‘p'ur o porient
permission Gt Fe running without prior
ot ofRajasthan State Pollution Control Board (For control of
pollution). M/s Govind Engineerin .
g has acknowledgem
ilinn _ . ent under Green
i 4 lg ry l’romlﬂmasthan State Pollution Control Board,
uring the visit, all 03 units were i
. ; operational. M/s Shri Govind
Engineeri h i oo
B Ng has 07 Lathe machines, 04 CN i
" ; C machines and o2 drilling
machines, M/s Shankar Engineering Works h
02 drilling machi : RS R o achified 81
g dg achines and M/s Tanuj Industries has 05 Lathe machines
X rin elr ma.cl.-nne and 02 drilling machines (Photographs of the units

" taken during visit of committee are enclosed as Pic.-1.).

iii i i '

) M/s Govind Engineering has acknowledgement under Green category
frorT'l Raj.asthan State Pollution Control Board. Presently M/s Shankar
Engineering Works & M/s Tanuj Industries are running without valid

_ consent/acknowledgement from RSPCB.

(iv)  M/s Shri Govind Engineering for expansion, M/s Shankar Engineering
Works & M/s Tanuj Industries have applied for Consent to establish and
Consent to operate under Water Act, 1974 and Air Act, 1981.
Photocopy of Consent applications are enclosed and marked as
Annexure-3. Same shall be disposed on merit of individual cases.

(v) Al 03 units were provided shed to curb the impact of air pollution and

noise pollution but it is not sufficient. Loading and unloading of

materials from the trucks was not carried out at the time of visit,

whereas, movement of heavy transport and loading vehicles in

abundance were observed on the road.It creates risk of accidents and
disturbances to the residents of the area. Due to movement of heavy
vehicles, the possibilities of noise pollution and air pollution cannot be
ruled out.

To assess the quantity of dust and metallic particles in ambient air, Air

monitoring was conducted on rooftop of house of Applicant Sh. Sunil

Kumar Saini, Jodala Power House, Mahadev Nagar, Bhadarna Road,

Sikar Road, Jaipur, when units were operational condition and also in
non-operational condition. Results of analysis reports reveals that
particulate matter in ambient air exceeding from the prescribed
standards, in both the conditions when the units were operational and
non-operational. Photocopy of Air Monitoring reports are enclosed and
marked as Annexure-4 (Photographs of the air monitoringdone during

(vi)

visit of committee are enclosed as Pic.-2).
To assess the persistent noise pollution, due to heavy metal beating

and moulding, movement of heavy transport and loading vehicles and
loading & unloading materials from the trucks, Noise monitoring was
conducted at the main gate of house of Applicant Sh. Sunil Kumar Saini,

(vii)
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Jodala Power House, Mahadev Nagar, Bhadarna Road, Sikar Road,

Jaipur, when units were operational and non-operational.Results of

analysis reports reveals that Noise level (Leq dB A) in ambient noise
exceeding from the prescribed standards, in both the conditions when
the units were operational and non-operational. Photocopy of Noise
Monitoring reports are enclosed and marked as Annexure-5
(Photographs of the noise monitoringdone during visit of committee
are enclosed as Pic.-3).

(viii) The exceeding parameters of ambient air and ambient noise may create
Public nuisance, health hazard to children and senior citizensand posing
serious health risks,

(ix)  The scrap iron was found in all the units. Unit's representativeswere
asked about disposal of scrap iron andthey informed that they sell scrap
iron to some other factory and produced the past bills of supply of
scrap iron at the time of inspection. The scrap iron was not observed on
the road at the time of inspection. Photocopy of Past bills are enclosed
and marked as Annexure-6 (Photographs taken during visit of
committee of the scrap iron found in the units are enclosed as Pic.-4).

(x)  M/s Tanuj Industries was visited to verify the allegation of complainant
for discharge of water after treatment of plastic materials. An outlet
towards the agricultural land outside unit’s premises was found near
boundary of the unitand sample of waste water was not taken as no
treatment of plastic material and no discharge of waste water was
found at the time of visit (Photographs of the outlet taken during visit
of committee are enclosed as Pic.-5). Plastic containers, a grinding
machine and sacks of crushed plastic granules were found in the unit’s
premises (Photographs of the unit M/s Tanuj Industries taken during
visit of committee are enclosed as Pic.-6).There is a possibility that this
drainage of waste water problem can create hazardous situation in

monsoon.
(xi)  Hence, all the industries are creating disturbance to nearby residents.

Enclosures

(i) Copy of letter dated 06.12.2024 of RSPCB and letter dated 12.12.2024

of District Collector, Jaipur are enclosed and collectively marked as

Annexure-1.

(ii) Photocopy of Jamabandi are enclosed and marked as Annexure-2.

(i)  Photocopy of Consent applications are enclosed and marked as

Annexure-3.

(iv)  Photocopy of Air Monitoring reports are enclosed and marked as

Annexure-4.
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(v}

(vi)

(vii)

e 2 o

Photocopy of Noise Monitoring reports are enclosed and marked as

Annexure-5.

Photocopy of Past bills are enclosed and marked as Annexure-6.

Photographs of the units taken during visit of committee are enclosed

as Pic.-1,
(viii)  Photographs of the air monitoring done during visit of committee are
enclosed as Pic.-2.
(ix)  Photographs of the noise monitoring done during visit of committee
are enclosed as Pic.-3.
(x) Photographs taken during visit of committee of the scrap iron found in
the units are enclosed as Pic.-4.
(xi) Photographs of the outlet taken during visit of committee are enclosed
as Pic.-5.
(xii)  Photographs of the unit M/s Tanuj Industries taken during visit of
committee are enclosed as Pic.-6.
f,
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Rajasthan State Pollution Control Board .
Headquarter, 4, Institutional Area, JhalanaDoongri, Jaipur- 302004
Phone :0141- 2716804, 2716800 c¢-mail : =
ticlpline No, : 0141-2716R77

No. F.10 (669) RPCB/Legal/NGT/2024/ [L{S F Date: 06 - 12- 202y

NS Shawveta Gupta,
SS0 & GIC- Noisc Monitoring and Instrumentation,
Rajusthan Swate Pollution Control Board,
Jaipur.
Mobile No.: 9460312924

Subject - Regarding the I1on'ble National Green ‘Tribunal, Bhopal order dated 26.11,2024 passed in Original
Apohicanon No. 248/2024 (CZ), Sunil Kumar Saini V/s Regional Officer, Juipur (North), Rajasthan
State Pollution Contrul Buard & Ors,
sir,
With reference 1o above subject maller, it is to inform that the Hon’ble NGT has passed an order
dated 26.11.2024 and direeted inter-alia as follow:-
“10. Considering the allegutions made, we deens it appropriate to constitute a Fact Finding Committee
comprising of the following members: -
i) The District Collector, Jaipur, Rajasthan or his representative not below the rank
ofAdditional District Muagistrate; and
ii) Seninr Scientist, Rajasthan State Pollutlon Control Board.
11. The Commiitece shall visit the industrial site of Respondent Nos.2, 3 and 4 and submit ifs Fact
Finding Report on affidavit within four weeks with reference to the allegations made in the Original
Application,
12, If violations are found, the Convnitiee shall recommend remedlal measures as well as the actlon
proposed o be taken agninst the violulors.
13. The District Collector, Jaipur, Rajasthan shall be the Nodal Office for ull lvgistic purposes as

well as for filing the Joint Commitiec Report on affidavit™

In light ol the aforesaid order daled 26.11.2024, you are hereby nominated as member of the commiuee
constituted vide the aforesaid order on behal [ of the RSPCB with the direction to ensure compliance of the Hon'ble
NGT dated 26.11.2024. Copy of the Hon’ble NGT order dated 25.11.2024 is being enclosed for ready reference.

Enclosed-As above

(VijniN)
Member Sceretary

Copy o following for informalion/necessary oclion—
I. District Collector, Jaipur, Rajasthan.
2. Regional Officcr, RSPCB, Jaipur (Norh).

2j Rel No.: 12260667 .,0"[
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Annexure— oS T

abpoul BAans

Rajasthan State Pollution Control Board

Application for Consent to Operate under

From:-

SHRI GOVIND
ENGINEERING KHASRA
NO.399 VILLAGE HARMADA
TEHSIL RAMPURA DABRI
JAIPUR JAIPUR JAIPUR

To,

Regional OfficerOpp. Road
No 5, VKIA, Sikar Road,
JaipurPhor =: 0141-233.263

Sir,

1/We hereby apply for obtaining

e section 21 of the

Air (Prevention and Control of Pollution) Act,
1981

Print Date: 1/13/2025

Date: 25/12/2024

Unit ID: 130283
Application 1D: 388992
Application Type: CTO AIR/WATER - Fresh

Disposing Authority: Jaipur

Address: Opp. Road No 5, VKIA, Sikar Road, Jaipur

Act, 1981 (No. 14 of 1981) for Consent to Operate any industrial , plant owned by SHRI

Consent, in Form No. I under section 21 of the Air (Prevention and Control of Pollution) j
IGOVIND ENGINEERING (Name of Director/ proprietor/ partner etc.)

Part I: General Information

A. Details of Industry/ Activity/ Service/ Operation/ Process:-

. IName of Industry/ Activity/ Service/ Operation/
Process

SHRI GOVIND ENGINEERING

b. IName and Designation of the Applicant

GOPAL LAL SAINI PROPRITEOR

c. ICorrespondence Address

KHASRA NO.399 VILLAGE HARMADA
TEHSIL RAMPURA DABRI JAIPUR

\Village/ Area DAIPUR

Street/ Locality/ City JAIPUR

Tehsil Amber

District JAIPUR

Pin Code 302013

Telephone No. (including STD Code) 0-

Mobile No. 9352146101

E-Mail Address rameshsaini9916@gmail.com
Fax No. %

d. |Site Address

HASRA NO399 VILLAGE HARMADA

HRI GOVIND ENGINEERING
K
EHSIL RAMPURA DABRI JAIPUR

__[Telephone No. (including STD Code)

Plot No./ Khasra No. ‘KHASRA NO 399 VILLAGE HARMADA
TEHSIL RAMPURA DABRI JAIPUR

Village/ Area JAIPUR

Street/ Locality/ City DAIPUR

Tehsi| Amber

District AI_PUR

State Rajasthan

Pin Code 302013
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3/01/2025. 17 =4 about blank
. [ JHicbie No . 6950458310 ey
Fax No 0-
Email Address [rameshsaini9916@gmail.com q
. [Plot Area/ Mining Lease Area 350 Sq. Meter
. |Land classification __\'
[ [(a) Industrial or —= NG —1
(b) Commercial, or No j
(c) Agriculture, or B Nes |
(d) Residential, or No —il
(e) Other than above - No |\
. [Whether covered under Aravalli Notification N/A )
h. [Whether requiring authorization under the rules \
dealing with Hazardous Waste notified under
Environment (Protection) Act, 19486 and quantity of
used/ waste oil is 2 5 Kkl
i. |Whether covered under E1A Notitication, 2006 N/A
. IGross Bu'lt up Area N/A 1
k. |]Consent is applied for Fresh \

(Entire Industry/ Activity/ Service/ Operation/ Process
or Part thereof- please specify)

). [Category of Industry/ Activity/ Service/ Operation/ Orange
Process

Im.JScale of Industry/ Activity/ Service/ Operation/ Small
Process

In. [Status of Application/ Activity/ Service/ Operation/ Operational
Process

b. [Total Capital Investment (without depreciation) in S8

Industry/ Activity/ Service/ Operation/ Process (as
per Project Report/ CA Certificate) for which consent
is applied (Rs. in lacs)
. IDate of Commissioning
q. {Total number of employees (including contractual S
workers) in the Industry/ Activity/ Service/ Operation/
Process (maximum)

- fTotal number of residents in the colony; if any

N/A
N/A

\
A

\
%
lwithin the premises of the esta blishment \
L. [Installed Capacity of the Industry/ Activity/ Service/ Operation/ Process
S. No. Product |
1 [Job Work of Agricultural Equipment |15000
k. [No. of working days in a year

. INo. of shifts per day
bv. [Electric connection number and name

Quantity \ Capacivy l

|NO'S/MONTH

\
500 4
1

HRI GOVIND ENGINEERING

B. Surrounding Details:-

s No.| Which of the following features exist within 1 km of the site | |
1. |Human Settlement (Village/ City/ Town) IN/A B
2. |water body N/a |
3. |Industrial area (Specify) IN/A !
4. |Any majorindustry (Specify) [N/A i

Part II: Information related to Industry/ Activity/ Service/ Operation/ Process

(3) Raw Materlal Detalls:

P : s S .. | Storage
[ ; rConsurnption(WIth Nature(Solid, Ca;;ac?ty
S. No. :'RM_NAME NaturcName Name1 Unit) Liquid, Gas) (With Unit)
| A . S RN R . 15000, |
Wﬂ"ﬁ M(85799‘R]ng Solid Ring ,15000, NO S/MONTH[Sohd \NO'S/MONT}ﬂ
. | $0 S ,
o b\o\\ (b) Product/ By product/ Service/Activity details
—T | Quantity/ Capacity Product or By \ Storage \
i : . Name | (With Unit) Product or Service | Capacity
' No. ) : - S
aheu it hank
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, 17 28
et

iﬂlﬁl 1 Job Work of 1
Agricultural Fqu-nmam'[‘ 5000, NO'S/MONTH Product 'f\sncm

(c) Electric Energy/Water Requirement (Kilo waty/ilo liter per Day)

S P In Pollution | total watar | Fresh water |R

- Control res ater ecycle Walter
Sl Process S ansiTe | Requlrlm.nt Cnmponent \ Component
5578258 56 o 1 — )

(d) water Consumption Details (Kilo liter per Day)

SrNo Source of Water Boller / Coolln Dome
|251o_§7 T L 9 e sth:\nlndultrlll Process gthers\
i E R 2= = - S

Part I1II: Information related to Effluent Generation, Treatment and Disposal

(a) Efftuent Generation & Disposal Details

Tvpe of Quantlty of )
S. No. Effuent(Trade/ Effluent Rucyclad iy | BlapEnedy
el Canerated |the Process/ Giachargea, | Mode of
omestic) (KLD) Activity (KLD)|  (KLD) pispossl

.ll 3?920;Domestic Sewage 0.3 \0 \0.3 FSeDlnc Tank
I = and Soakpit

(b) Mode Of Treatment and disposal

'N/JA ' R —
N/A )

(c) Type of treatment system installed
)

ntrol Systems

IN/A

Part IV: Information related to Air Pollution and Co
(a) Air Emission Details

A- Process Stacks

INot Aﬁélicable... F_‘H__— _ : ] j

B- Flue gases stacks

Not Applicable... _

.

Cc- Fugitive emission
D- Details of D. G. Sit’s’/_’//
- 1

part V: Information related to Solid Waste:
e

]

—

[Not Agpllcable —

part VI: Information re
———— T | DD “n Transaction
DD Number [ DD Date | Amount| | status

lated to Consent Fee Deposition

—

Dec 25 2024\5%(._655 :

CTO-
126593148 \25{12/2024 1000.00 AWS1578161 12:00AM
—-—-——'*--""—'l"’ A0 00 Dec 27 2024 SUCCESS
712241541 7/ 2{2024185500 .00|CTO- Offline ,

333332 \AW33284548|Payment | 12:00AM
(By 1
Challan | \

l i

ahauit hlank
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about blank

012025 17 56
& \nenosiuma‘ \
. | jonly \ \ \
through ||| \ !
_INeFm) | |
the in‘ormation furnished above Is correct to the best my/ our knowledge

1. I/ We, hereby declare that
bmit that in case of change,
lity, a fresh application for cons

either of the point of characteristic of discharge or the quantity of

2. 1I/We, hereby su
ent shall be made and until such consent is granted no change

discharge or (ts qua
shall be made.

3. 1/We, understand the State Board and its official authorized in this behalf by the State Board can make
necessary changes/ modification in the data provided by me/ us while deciding the application on the basis of the
information provided by me/ us

Date:- Signature

Place Name
Designation
Seal

Note:
s issued by the State

1. Consent application must be accompanied with the fees as specified in the notification

Government time to time.
ecretary, Rajasthan State

aid through Bank Draft payable in favour of the Member S
ther facility as per orders

II. Consent fee shall be p
hrough ECS or through e-Mitra/ CSC or Bank Challan or any 0

pollution Control Board or t
issued by the State Board time to tme.
submitted along with the application.

[Il. Documents as per check list as specified by the State Board shall be
Iv. All documents including consent application form submitted to the State Board shall be signed/ attested by the

proprietor/ authorized signatory along with seal.

ahai it Rlani
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it ANnexXxaure— ,’q" '6
Najasthan State poliution Control Board
FORM 1

Application for Consent to Operate under
section 21 of the

P~
Alr (Prevention and Control of Pollution) Act,
1981

Print Date: 1/13/2025

F
om Date: 29/12/2024

SHANKA,. ENGINFFRING
WORKS 199 Village
Harmada Tehsil Rampura
Dawr Jaipur JAIPUR JAIPUR

To,

aw;om O 560 Unit 10° 139995
No S, VKIA, Sikar Road,
JaipurPhone: 0141-2332263 heamiD I
Application Type: CTO AIR/WATER - Frash
Disposing Authority: Jaipur
Address: Opp. Road No 5, VKIA, Sikar Road, Jaipur
Sir,

1/We hereby apply for obtaining

ct, 1981 (No. 14 of 1981) for Consent to Operate any industrial , plant owned Dy

Eonsent. in Form No. I under section 21 of the Air (Prevention and Control of Pollution) \
HANKAR ENGINEERING WORKS (Name of Director/ proprietor/ partner etc.)

Part I: General Information

A. Details of Industry/ Activity/ Service/ Operation/ Process:®

F Name of Industry/ Activity/ Service/ Operation/ \SHANKAR ENGINEERING WORKS \
Process
“IName and Designation of the Applicant [SHANKAR LAL SAINL PROPRITEOR
c. |Correspondence Address 399 Village Harmada Tehsil Rampura
: Dawri Jaipur

\illage/ Area AIPUR

Street/ Locality/ City AIPUR

Tehs'| Daipur(VKIA)

District DAIPUR

pin Code 1302013

Telephone No. (including STD Code) -

Mobile No. [8561899954

£-Mail Address \shankarshankarla'.144@grnan.com

Fax No. . -

d. Site Address KHASRA NO399 Village Harmada

ehsil Rampura pawrl Jaipur
KHASARA NO 399 VILLAGE HARMADA

tﬂmmn ENGINEERING WORKS

Plot No./ Khasra No.

EHSIL RAMPURA DAWARI JAIPUR

! village/ Area \\J)ilil::,:

I Street/ Locality/ Cit

| Te;'nsult[ Y o Dalpur(VKIA) -
District DAIPUR
State [Rajasthan

t Pin ( ode _ lﬁozon —
Telephone NO. {1nclud_i_n_g_s_1_‘p___C_9_E!£1_ - —
Mob?!e No. . I 1085618999 P RS

ra— ‘% W":'/'ﬁnp i

0%\0\\
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e ——— about blank
) dress h;‘
T ankarsha,
—Ipiot Area/ Mining Lease Area nkarlallida =
Land classification 350 Sq. Meter all.com

a Industrial or

b Commaercial, or o
(c) Agriculture, or 2
(d) Residential, or o
(e) Other than above no
. [whether covered under Aravalli Hotification :?A
h. [Whether requiring authorization under the rules
gealmg with Hazardeous Waste neotified under ;
nvironment (Protection) Act, 1986
' 86 and
used/ waste oil is 2 5 KL Sty o
'.' hether covered under EIA Notification, 2006 N
. {Gross Built up Area N'm
k. [Consent is applied for F|{:sh

(Entire Industry/ Activity/ Service/ O i
f peration/ P
lor Part thereof- please specify) LiRmcess

). [Category of Industry/ Activity/ Service/ Operation/  |Green

Process
m./Scale of Industry/ Activity/ Servi (0] i

S Y. 2rvice/ Qperation/ Small \
In. [Status of Application/ Activit i i

iossie y/ Service/ Operation/  |(Operational \
b. [Total Capital Investment (without depreciation) in 7

Industryf Activity/ Service/ Operation/ Process (as
per Project Report/ CA Certificate) for which consent
is applied (Rs. in lacs)

. |Date of Commissioning

q. [Total number of employees (including contractual 3
lworkers) in the Industry/ Activity/ Service/ Operation/
Process (maximum)

||

. [Total number of residents in the colony; if any N/A
within the premises of the establishment A
. [installed Capacity of the Industry/ Activity/ Service/ Operation/ Process
s. No. | Product | Quantity | Capacity
1 [30b Work of Agriculture Equipment {0000 |NOS./ANNUM
. [No. of working days inayear 300

L

u. |No. of shifts per day
. [Electric connection number and name

1
SHANKAR ENGINEERING WORKS

8. Surrounding Details:-

5. No.] Which of the following features exist within 1 km of the site | |

1. |Human Settlement (Village/ City/ Town) IN/A |

2. |water body N |
3. |Industrial area (Specify) IN/A

. 4. |Any major industry (Specify) IN/A

part 1I: Information related to Industry/ Activity/ Service/ Operation/ Process

(a) Raw Material Detalls:

S et - ; Storags |
{ l i Consumption(thh‘Nature(Solld, Capac?ty
'iS. No. iRM_NAMEiNatureName Name Unit) \quuld, a20) | (e o
il (I— X! e— e ]
PR ure 'Agriculturel40000, \ 40000,
Agre et 01 }egp_ipment NOS./ANNUM mali INOS./ANNUM

186103 gquipment 7

; t%wj;l)f w»,[ (b) product/ By Product/ Service/Activity details o
‘ Storage ]
|

r

og\o e 'r“a'an'ﬁt}'} Capacity Product or By \ : ,
S. Name | (With unit) Product or Service Capacity |

' No. . 4
" Job work of 140000, NOS./ANNUM  |Product 0000
41669 agricu/ture EqU_'P’T"E“t'- — & ==

ahanthlank
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=9
(<) Electric Ener PSSy e—
_ gy/Water Requirement (Kilo Watt/¥ilo it
ter par Day)

fn H’ot-l tn | InPoliution T

srNO Process Control otal Water F i

[ ! Measure Requirement é:::p\:n.::: Recycle Water

55353}_4 oA o — e Component

— . 1 11 '0 —
A

(d) Water Consumption Detalls (Kilo liter per Day)

srﬁu "St_)urca of Watur Boilnr / Cuolln Dome! P
T A s S
] v 1; yoling | stic| Industrial rocess Others
.._,_---—‘2 e ' — —_ - il 0 5

part I1I: Information related to Effluent Generation, Treatment and Disposal

(a) EfMuent Generation & Dlsposal Detalls

l | Type of Quant!ty of R
Eff\ ecycled in Disposed/
|S. No. | Efﬂ[;len!('rr-‘ldﬂl Gen:r:rt‘:d the Process/ | Discharged :‘od" of X
omestic) Activity (KLD)|  (KLD) | s
| (KLD) i) R -
Sepnc Tank

and Soakpit

l138074lpomcstlc Sewage (0.3

(b) Mode Of Treatment and disposal

(c) Type of treatment system installed

Part IV: Information related to Alr pollution and Control S\!sterns

(a) Air Emission Details

A- Process Stacks

e
/2

=
INot Applicable...

B- Flue gases stac‘i"/
s
ot Applicable /_2

C- Fugitive emission

D- Details of D. G. Sets
)

e ——————

[ 2icteable
INot AgEllcahie...
part Vi Information related to Solid Waste:

SRR

-
Not Applicable...

part VI: Information related to Consent Fee Deposition

- e |
DD nTransaction

|
DD | pp Date |smount

Number | s eAmee

CTO- (

126780015(29/12/2024 100.00 |A\w99208031
\Payment \

platform)

Online

I
—

|

CTO- (By e \
\ Payment \
Platform) B ]

ahuit-hlank
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declare that th nform n lurnished above Is correct to the best my/ our knowle
e\ atio u d
9e

either of
the point of characteristic of discharge or th
e quantity ot

that in case of change,
hall be made and
untll such consent \
S granted no ¢
hange

we, hereby submit
a fresh application for consent s

I
2 harge or its quality,

disc
shall pe made.
3. I/we, understand the State Board and its official
, authorized in this
necessary changes/ medification in the data provided by me/ us while dedm*;‘&:&;p‘;;:ﬂ%t::\eo;ﬁ;m can make
e basls of the

tion provided by me/ us.

informa
Date:-
place ils:;:ture
Deslignation
Seal
Note:
nied with the fees as specified in the notifications issued by the State

1. Consent application must be accompa
ime to time.

Government t
Rajasthan State

Member Secretary.
as per orders

nk Draft payable in favour of the
an or any other facility

11. Consent fee shall be paid through Ba
pollution Control Board or through £CS or through e-Mitra/ CSC or Bank Chall
issued by the State Board time to time.
cified by the State Board shall be submitted 2long with the application.
attested by the

ents as per check list as spe
cuments including consent application form su d shall be signed/

V. All do
pruprietor/ authorized signatory along with seal.

111. Docum
bmitted to the State Boar

/

.M'lld'hlﬁ""
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From.-

TANU) INDUSTRIES KHASRA
NO.399 VILLAGE HARMADA
JODLA TEHSIL RAMPURA
DAWRI JAIPUR JATPUR
JAIPUR

To,

Reglonal OfficerOpp. Road
No 5, VKIA, Sikar Road,
JaipurPhone: 0141-2332 263

Sir,

I/We hereby apply for obtaining

Rajasthan ate Pollution nirol Board
jas St Co B

BDSMA Biarw
MArn
O U Y — ey

FORM I

Application for Consent to Operate under
section 21 of the

Air (Pravention and Control of Pollution) Act
1981 '

Print Date: 1/13/2025
Date: 30/12/2024

Unit 10: 130306

Application 1D: 389263

Application Type: CTO AIR/WATER - Fresh
Disposing Authority: Jaipur

Address: Opp. Read No 5, VKIA, Sikar Road, Jaipur

Consent, in Form No. 1
Act, 1981 (No. 14 of 1
INDUSTRIES (Name ©

21 of the Air (Preventien and
perate any industrial ,
r etc.)

under section
981) for Consent to 0
f Director/ proprietor/ partne!

Control of pPoliution)
plant owned by TANU]
part I: General Information

eration/ Process:~

A. Details of Industry/ Activity/ Service/ Op
— |
,IName ¢ f Industry/ Activity/ Service/ Operation/ ANU) INDUSTRIES
Process
“[Name and Designation of the Applicant [BABU LAL SAINI PROPRITEOR ____ ———
Correspondence Address \\J(HASRA NO.309 VILLAGE HARMADA
s ODLA TEHSIL RAMPURA DAWRI JAIPUR
Village/ Area DAIPUR
Street/ Locality/ City DAIPUR
Tehsil \Amber
District DAIPUR
[ [pin Code 302013
Telephone NO. (including STD Code) lo-
[ [Mobile No. le314529575
E-Mail Address lskarodlya@gmall.com
[ |Fax No. k
4, [Site Address tmu: INDUSTRIES
KHASRA NO 399 VILLAGE HARMADA
ODLA TEHSIL RAMPURA DAWRI
Plot No / Khasra No. \}](HASRA NO 399 VILLAGE HARMADA
ODLA TEHSIL RAMPURA DAWRI
Village/ Area DAIPUR
Street/ Locality/ CIty DAIPUR
Tehsil |Amber
District PDAIPUR
State |Rajasthan
pin Code 1302013
“[Telephone No. (Including STD Code) - ]
ahniit hlany

Ly

\o/\\ W

ol

B
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. Fed t‘,‘{_.. —_— = — about. blank
sopile NO: - 0314529575
.---p|r::Area/ Mining Lease Area ;;'ggiﬁﬁfzw“-m
-t nd classification 20, ieter
[:--";"T,:Ezslnal or Ves
p) Commercial, or No
¢) Agriculture, or No

(d) Residential, or — No ;\

(e) Other than above = No —
~Iwhether covered under Aravalli Notification N/A —
~_[whether requiring authorization under the rules

ldealing with Hazardous Waste notified under

Environment (Protection) Act, 1986 and quantity of ‘\

used/ waste oil is > 5 KL _

L fWhether covered under EIA Notification, 2006 N/A ==
. IGross Bult up Area N/A \
k. |[Consen: is applied for Fresh
Entire Industry/ Activity/ Service/ Operation/ Process
or Part thereof- please specify)
). ICategory of Industry/ Activity/ Service/ Operation/ Orange J
fProcess
cale of Industry/ Activity/ Service/ Operation/ Small 4\
S
. [Status of Application/ Activity/ Service/ Operation/ Qperational 4\
s
5. [Total Capital Investment (without depreciation) in 18.6
ndustry/ Activity/ Service/ Operation/ Process (as
er Project Report/ CA Certificate) for which consent J
applied (Rs. in lacs) Al
te of Commissioning
fTotal number of employees (including contractual 8
orkers) in the Industry/ Activity/ Service/ Operation/ X
cess (maximum)
- [Tota! number of residents in the colony; if any :,;2 \
i
ithin the premises of the establishment ‘
k. linstalled Capacity of the Industry/ Activity/ Service/ Operation/ Process
S.No. | Product | Quantity | Capacity B
1 |plastic Grinding Without washing |50 |MT PER ANNUM
2 1Job work of Agriculture Equipment 120000 \NOSJANNUM
k. INo. of working days in a year 300
u. INo. of shifts per day 1
ANU) INDUSTRIES

Electric connection number and name

B. Surrounding Detalls:-

5. No.| Which of the following features exist within 1 km of the site | |
1. [Human Settlement (Village/ City/ Town) IN/A 1
2. |Water body IN/A -\
3. |Industrial area (Specify) IN/A |
4. |any major Industry (Specify) IN/A B

M»’lﬁ: \ﬂp»-)éart II: Information related to Industry/ Actlvity/ Service/ Operation/ Process
0\

05\0 (a) Raw Material Detalls:

[ r L Storage |

S. No.|RM_NAME NatureName| Name ‘““‘"""’“"“(w“h Nature(Solid,| ¢, p5acity \

T lplastic lplastic ‘

186011/pipe/  Solid Pipe/ |50, MT PER ANNUM |Solid =0, MT PER

_ __Tf_’l_aitic_._lar '.Plastic arf ANNUM
‘Agriculture o . Agriculture[20000 N 20000 \
| | ! ' |

186015/ quipment "¢ Equipment|NOS./ANNUM _ [SONd \Nos.;muum

(b) Product/ By Product/ Service/Activity detall
ahm it hWank
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mm
No. . Name Quantity/ Capacity |
41661 Job werk of | - (Withuniy " | proquer S S
Agricu ture Eauipment 20000, NOS./ANNUM L €t or Service c.‘;’::g:v |
41658 Plastic Grinding L g Ill
WIthout washin S50, MT PER AN |
[ ectric Energy/Water Requirement (Kilo Watt/Kilg liter D
) . ) ‘ s per Day)
erno Total 10 In Pollution Tot ”; N = -
i  pve | Control oinl Watar | Fresh
L _ cnu; Maasure Requiremaent Comp\:n.::: .:'.“d. o
$5839100 100 0 1 — TS i S
' NSNS | nae— Y
{d) Water Consumption Detalls (Kilo liter par Day)
"SrNo _ Source of Water | Boller / Cooling | Industrial Proces: :
| § | | ng | Do
251291 Any Other o o 5“‘““: YJM‘“M“ presess _Oth-ri\
‘An Cjos 0.5

Part III: Information related tq Effluent Generation, Treatment and Disposal

(a) EfMuent Generation & Disposal Detalls

Quantity o T )
S.No. EM l;lr:npt??(:':nda! Gi:::‘:_%:; e Ol Y Mode of |
| Domestic) | T(ygpy |Activity (KLD)|  (KLD) isposa
138032 Domestic Sewage \0.3 \0 0.3 iﬁg‘go’?k";)‘:{
(b) Mode Of Treatment and disposal
A - —
(c) Type of treatment system installed
IN/A o - —

Part IV: Information related to Air Pollution and Control Systems

(a) Air Emission Details

A- Process Stacks

'Not Applicable... )

B- Flue gases stacks

{ﬁot Applicable... _\

C- Fugitive emission

INot Applicable...

D- Details of D. G, Sets

Not Applicable... —
\,U"'wr‘ng part V: Information related to Solid Waste:

: %\o\\

ahanthlank

r
l
i
!

[Not Applicable...

part VI: Information related to Consent Fee Deposltlon

caction

\

|

DD Pa ment TransactlonTransactlon
Number DD Date \Amount Challan No.‘ t:ode Token No Date ‘Status | \
o ] Online
Payment
126830095130/12/2024 100000 (53603714 Ragasthan|1 26830095 D puccess
1 Payment
i l R Platform)
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1 de
sbout blank

-8
nline ' :
. | Pa
126960771 01/01/2025 66000.00/S 70" ®y 12696 Jan 1 2025 \
AW 55062923 Rajasthan 0771 succ
! : E
e 12:00AM ss
Platform) \

\
II

T hereby declare that the infarmation furnished above Is correct to the best my/ our knowled
owiledge

hereby submit that in case of change, either of the point of characteristic of discharge or the quantity of
¥ o

2. ywe,
arge or its quality, a fresh application for consent shall
: h.)u‘:'bl‘ nade. all be made and until such consent is granted no change
3. I/we, understand the State Board and its official authorized in this behalf b
the State Board can make
cessary changes/ madification in the data provided by me/ us whi - i
information provided by me/ us Y / while deciding the application on the basis of the
Date: - Signature
Place Name
Designation
Seal

Note:
sued by the State

1. Consent
Government time to time.
1. Consent fee shail be paid through Bank Draft p
pollution Contrel Board or through ECS or through e-
issued by the State Board time to time.

mitted along with the application.

Documents as per check list as specified by the State Board shall be sub
m submitted to the State Board shall be signed/ attested by the

application must be accompanied with the fees as specified in the notifications is

e Member Secretary, Rajasthan State

ayable in favour of th
other faality as per orders

Mitra/ CSC or Bank Challan or any

.

IV. All cocuments including consent application for
proprietor/ authorized signatory along with seal.

&

0®\

ahei-hiank
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FORM - b’

JASTHAN
RP m,pf:‘“"— POLLUTION conTRo
PORY OF 111 aTATR BOAND AnALYS L BOoARD
(Son Rule - 10) Yol

et —

‘A\'f\v\r_,g\\'t__ "

. 88
1210112025
: pty a1 Dr Mano) Kumar M 5
‘ cot oconn, Stato Dontd Anntysy duly o
,:::.“ 7) of section 20 of tho Alr (Provention & Contro) of l‘o\lu\lun: l\::m:::\d ::‘rt:“ ‘s“h
:'9 ‘lw\ﬂﬂ'-'s (rom Naronura Kumar Yaday, JS0O, Jalpur NBPCO Jalpur 5.||“’U""“\"""“rC
Jipur ‘Rspcn Jalpur o samplo o Amblant Alr Qualily of Mouse of Junil Kumar 3““‘.

sol
J ot House, Mahadov Napar, Dhadarma Noad sikar, road, Jalpur , Jaipur Cotecind

i3 POW
ooftop Of Complalnant ouso(Sunit Kumar 8ainl) During Units ware Operational

on 080112025 The Samplo was In o congiion Tt toe analysis ns 1oporiad bolaw
wwat | hava analyzod \ho aloremontionad snmple on 13/0112025 and Waciate 1o

| purever cortly
rosu O 108 analysis ta ba ns bolow -
S Wo. \P.vnmn\ms \Ruwﬁ\ A
Patcutate Matter (PMID
\ at to hatter | ) 2190 X
ypg'm3d

The conc t:on of Ihe seals, lastening and containet on foceipt was e foliows : Intact

Sgned This On 13/0112025
Dr Mang] Kumar Meen3
BOARD ANALYST
Rajasthan State Petution Contral Baam3
Head Office (Central Laboratory )
Lrghonal Aol Jnatana Dooogan. Ja ol
oo
Phona! 0141-515518 5159807
Fax 0141-5450%63

4,1In%

P M et .
o o G prale .4 )
o ‘:"f‘ -~ - Pora oy W, -
o’ - TR TS _“;‘ P : 3 Yot 5 -
- - s .'.;."-I'P*S - # [ st Ve W, i B
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FORM . x

POLLUTION CONTROL BOARD

(L STATE NOARD ANALYRY
(See Rule . 10)

F,\JI\ST“AN STATE
RUPORY or .

pnds

1202028

’ o ceit '.‘ thal i D-: Mano) Kumar Mecna, Siate Board l\nnlnl duly appotntod under aul
';ﬁof‘in of Section 20 ol tho Alr (Provention & Conttol of N‘\l\lllon} Act. 1901 1ocolved oA
.‘: 151)1(2(125 trom Rarendra Kumar Yadav, JH0, Jalpur RSPCH Jalput & NIRANIAN ATAL,
150. Jalpur RSPCO Jalpur o waieplo of Ambleat Ale Quality of Housoe of Sunit Kumar Talnl,
Jodala Power House, Mahadev Nagar, Dhadarma Road sikar, road, Jalpur , Jalpur Colected
rom AL Rooftop O Complalnant (Sunil Kumar Sainl) Housa During Units worn Hon-

opetational Lodocted on 08/0172025 The Sampeto was In a condaion it for anatysis as roponod

pelow -
§ rthot Certhy tnat t have analy zed tho alotemuontioned samplo en 13/0172025 and doclata \ho

sesnt o o analyais 1o ba as Delovw -

| S No lP:\m:‘nuior*. Rosult j

L]

Parvcutate Matter (PM10) 154
Hi'm

\

.

The cond 2o ©! tha seals, tastonng and conlainar on teceipl Was as foligws : Intact

Signedd This On 12012025 ‘
Dr Mano) Kumar heena

BOARD ANALYST
Rojasthan Stata Paituion Control Baard
Head Offica (Contral Lobotatory )
4, Inslilutional Arga, dhatana Ooongar, Jalpar-302
004
Phono: 0141-5150648,5159507

L%ijﬁ w’-’N( Fax 0141.51500605
Os\o\\ : '

Slignalure valld
[agraty sy by A Ksram
Usura

Dets UM dmwm

s\
B

X
n "
. ™
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CENT
TRAL LABORATORY

A Paryavara
v Marg, |
nstit
utional Area, Jhalana Doon
/11, Jaipur [Fajasthan) o

Phone no. 0141-2711329, 2716807,
R e A (eSS
’/ » 'F'J) 3
A . /IJ'-
Rﬂ“‘ﬂ No N-2SOTON mﬂyms Rep“rt ve anan
Report On 1001 2028
Sample Particulars
Name& Address of H B
ladustry/Place from B:::;c of Sunil Kumar Saini, Jodala Power Housz . \Aahadev Nagar.
“where sample collected arna road, sikar road, Jaipur, Unit 1d - 6326
Type of Location  Residential ' - &
Type of the Slmple Nowse SRS e
- I —
;::: ?—f—(s:i.—lg npling ~ Ambient Level Noise Monitoring fng o il
Sample Callcnd By_ ~Narondra Kumar Yadav, 150, RO-Jipur CXort —
oint 0 Slmple Collecnon At main gate of complainant It house ¢ ouse during units were op_t}mﬁoml; _,
Datt of Sample (ollecnon 7 08.01.2025 1
“Date of Receipt 109.01.2025 B e ]
Sampling | Method ' Protocol for Ambient Level Noise Monitoring, & C?CB July 201> 2005
Sample Code Jan-08 e
Meteorologlcal Condmons 1 Clear _ " =]
Period ] of ?Ef_l_ysib ) | 10. 01.2025 o 1
-——--—-——___._._—-———'-_'_'—- e o ——— _____._-——'-"_'___-'_——‘-'_‘_ "_______.._ .__—.__ ‘_F:test Me‘
Sr. Parameters on | Results | Limt
. No. - s o
| No. | ~ = .9
;. | Noise _ Level in ‘Day Time ﬁ’s S
(04 52- 05. 52 PM) (Leq dB A) . F— B
Note: ; : ote
1. No statutory liability accepted for Monitoring | sampling not conducted ! collected Y
RSPCB.
5 The results relates only 10 {he sample tested. _ e Chiel Seie it
3 The Report shall not be reproduced except in full without permission bR

Officer.

ALV
\‘5\'
(Chetan ‘Kumar Arya) o it
Office .
Junior Seientific )1ficer Seqior $¢1
GIC (NM&\M

Checked by

Scanned with ACE Scanner



CENT
4, Parvavaran Moy, | l‘!\l_.

LABORA
Area, Jhalana [ISRY

27113129, 2716807,
» WWW.rpch.gov.in
Email: 1ab rpcb@gmail.com i

Institution
al
Phone no. 0143-

geport No-i - N-250109 Analysis Report
chol“l on: 1001 202s

“sample Particulars

e o oo Sui Kumar S, Jdaln o Mo s o
where sample collected 1adama road, sikar road, Jaipur, Unit Id :- 6326
Tvpc of Location

Ty _Type of the Sample

B “Type of Sampling
Sample Collected B\
“Point of Sample Collection

Residential - - o

Noise - T

Ambient Level Noise Monitoring
_ Ndrt'ndra Kumar Yadav, JSO, RO-Jaipur (Nor\h)
Al main gate of complainant house during units Were Non-

_ operaliom}l. T — e
| 2t Dnte of Sample Collectmn 08.01.2025 ' N S ——
| Dats Dste of Receipt 09.01.2025 0\5
e e PCB. suwl
“Sam phng Method _ Protocol ior Ambient chmwb- CP! B
Samplg Codg Jan.-09 d_ﬂ.f- - JJ____,#
Meteorological ( Condmom . Clear S?;s'_ by gkl
\ 10.01.2 e — .
_l_’_g_n_oﬁgt‘ analysns s e . o e
Sr. T _F;Fa;‘u_:tcr'«; ' { o _.i_s_;gg——i‘—)- -
i No. = —t
, Noxsc Levcl in Day Time 5 i i
i (0213 -03: 13 PM)(lchBA)
- 4 by
L : t conducted | collecte
Note: bl .pted for Monitonng | sampling O
1. No statutory liability accep
RSPCB. le tested. Cauh Chief scientific
. T re}:aﬁcs Oln ::: ﬁ?ﬁ.ﬂz except in full without permission of
3. The Report sha no
Officer.
W;'-p ‘)pfx ; ¢ j r |lAJJ'L
o\ 4
05\

; , (Shwela
i ‘ Au‘hQﬂZCd S

i ieni Ar){‘j) Senior Qeientific
Junior gcientific Officer

Checked by GIC (NM&L), RSV
ec

t nd of the RCP"“
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- €\ Canung,

Au M Np 3.. M.m'nsut .
“':: Imnmmw it ] }_,,,-—-
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